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Declaration or Assets and Liabilities

Year- 2025

I, Rakesh Kumar Pandey, son/daughter/wife of Late Rajdeo Pandey

Aged- 49 Year’s, belonging to Bihar Legislative Assembly, Patna service and

presently working as Assistant Section Officer given here in below the details of

the asset’s (immovable, movable, bank balance, etc.) or myself, my spouse and dependants*:
A ofai s a5sefse

(Assets in joint name indicating the extent of joint ownership will also have to be

given)
SI. | Description Self Spouse name(s) | Dependant-1 | Dependant-2 | Dependant-
NO Amrita Pandey Nil Shivam Kumar 3
i) [Cash |, S
@ Rs.- 4000/- Rs.-1500/- Self Dependant Rs ~2000/- Nil
(Satyam Kumar)
(1) | Deposits in Rs. 99.142/- as on Rs. 1000/~ us on * | Re-21368-uson |
Banks, Financial 31" December. 2075 31™ December, 2025 in 3 l"j December,2025 |
Institutions And in S.B.I. Bihar 5.0.1 Beur Branch. - in %EUI'CE"‘"' | )
NOﬂ-Banking Vidhan Mandal. ! ? Nil
Financial
Companies : ! i
(1ii) | Bonds, |
Debentures and
shares in Nil Nil Nil Nil Nil
Companies
|
(iv) | Other financial
institutions, NSS,
- N1 . ¥ o .
Postal Savings, oo Nil Bl et N Nil
LIC Policies, etc
(v) |Motor.Vehicles
1) Meredt Rv11EY bike boaring

details of make, DR A1 E 197 ; g i
étc ]: R Na-BR 01 JE 1970 sou | . il CONi Nil Nil
% 121 Hyunda 120 bearing Reg. on.
HRO8 X 8923 of y oy 2

vi) |Jewellery (give
( 5 {g Gold 10 gin (Approx) Gold 60gm (Approx) Gold 10 gm (Approx)

“details of weigh Nil Nil
and value)

(vii) | Other assets,
such as values of Nil - Nil Nil Nil Nil
claims/interests . : ol

Note: Value of Bonds/Shares/Debentures as per the latest market value in Stock
Exchange in respect to listed companies and as per books in the case of non-listed
companies should be given. :

* Dependant there means a personi substantially dependent on the income of the
employee.
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B Details of Immovable assets-

[Note: Properties in joint ownership in dicating the extent of joint ow nElShlp will also have

to be indicated]

SL. | Description Self Spouse name(s)| Dependant-] ] Dependant-2 | Dependant-3
No. Awritalandey Shivam Kumar
1
(1) | Agricultural Land
- Location(s)
- Survey number(s)
- Extent (Total Nil Nil Nil Nil Nil
Measurement
- Current market value
(ii) | Non-Agricultural Land
- Location(s)
- Survey number(s) ) )
- Extent (Total il Nil Nil Nil Nil
measurement)
- Current market value
(iii) | Buildings (Commercia
land residential) i
- Location(s)
- Survey number(s) Nil Nil Nil Nil Nil
- Extent (Total <
measurement)
- Current market value ‘
(iv) ]‘Iouses."Apanmem& A Residential \
ete. Building in 1.25
- Location(s) Katha Area,(Above
- Survey number(s) Land in the name ) . ; |
- Extent (Total of my mother) i il A Nil
measurement) Mear Rt Tanki
C et Mandir, Betaura
= Current market value Buer, Patna
800002
W L R Nil Nil Nil Nil
interest in propert - i h
propeey) ANCESTRAL)

w I give here in below the details of my liabilities/over dues to public financial institutions and

gove

rnment due’s :-

[Note: Please give scparate details for each item]

No.

Sl. | Description

Name & address of Bank
/Financial Institutions(s)
/Department(s)

Amaount outstanding
as on 31-12-2024

(@) [

Loans from Banks

Nil

Nil

(it} Loans from financial institutions

I-* LIC HFL (Home Loan) of
Rs.45,00,000/-

2-  LIC HFL (Extension)
of Rs.3,30,000/-

3-  SBICAR LOAN of Rs
9.50,000/-

Rs.- 32,46,468 /-
Rs.-2,20,518 /-

Rs.- 599,407 /-

supply of electricity

4-  ECOFY(BIKELOAN) RS- 86,445 /-
OF RS-1,08,120/-
Government Dues:
(a) dues to departments dealing with Nil Nil
government accommodation ' l
(b) dues to departments dealing with
supply of water Nil Nil
(c) dues to departments dealing with
N Nil Nil

RokeSn (4 r@mﬂ—y
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(d) dues to departments dealing with
: telephones

Nil Nil

(e) dues to departments dealing with
govemments transport (including Nil Nil
aireraft and helicopters)

Number(PAN)]

(f) Other dues, if any [ Nil Nil
(b) | (i) Tncome Tax including surcharge

[Also indicate the assessment year Rs1.06.620/-

up to which Income Tax Return Assessment Year 2025-26 Nil

filed. Give also Permanent Account | PAN No.-AGEPP4%0 B

(i1) Wealth Tax [Also indicate the
assessment year up to which Nil Nil
wealth Tax return filed. )

(ii1) Sales Tax [Only in case of ; A
proprictary business] Nil Nil
(iv) Property Tax Nil Nil
C  Personal Detajl-
Gender - (Mf-F)

Date of Birth

Class/Group

Cadre

Home District

Lifofo[ 3] To[7]7 ] oommvyyy, .

L B 7 (A/BIC)

’i\SO) Bihar Legislative Assembly Secretariat Service ,

" (Full Name e.g. B.A.S. - Bihar Administrative Service,

B.S.S. :-Bihar Secretariat Service ete.)

| CHAPRA (SARAN) E

I here by declare that the above detailsare true to the best of my knowledge and belief.

" Place: Patna

Date: wlé’/ﬂ"//;uf.l/ é

Note:

Please sign each
white paper with

e )

¢ Signature:.@-f.‘.‘.(‘éﬁ% (“Lf'p‘_w'\d(%

Name of Employee: Rakesh Kumar Pandey
Designation_: Assistant Section Officer
Department: Bihar Legislative Assembly, Patna

page of the declaration. Asset declaration form must be A4 size
computer typed (single side) in prescribed format.




